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(viii) Cyber Security is a continuous process and the protection clements are
updated on a regular basis. A 24x7 security monitoring centre is in place
at NIC, for detecting and responding to security incidents, including NIC-
CERT.

(ix) Government has issued Guidelines for Indian Government Websites, details
of which are available at http://www.guidelines.gov.in. Compliance Testing
and certification of Government websites is done through STQC directorate.

(d) No such instance has been reported to Government.
Re-skilling of IT Staff

86. SHRI N.GOKULKRISHNAN: Will the Minister of ELECTRONICS AND
INFORMATION TECHNOLOGY be pleased to state:

(a) whether it is a fact that more than 40 per cent of country’s IT staff need
re-skilling;

(b) if so, the details thereof,

(c) whether it is also a fact that this is also one of the reasons that we are not
able to take maximum advantage of IT revolution in IT-related service employments;
and

(d) if so, the steps proposed to be taken up by Government?

THE MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI K. J. ALPHONS): (a) to (d) A survey of
Information Technology companies presented in NASSCOM-McKinsey Report titled
‘Perspective 2025:Shaping the Digital Revolution’ (published in October, 2015)
indicates that around 30% of workforce will not be relevant in 2020 and 50-60%
of the remaining workforce will need to be re-skilled.

Further, as per NASSCOM, Indian Information Technology - Business Process
Management (IT-BPM) Industry continued to be a net hirer with an addition of
1,70,000 new jobs in Financial Year 2016-17 (6,00,000 in last 3 years) with a
total employee base of around 3.9 million. However, automation and emerging
technologies are affecting some jobs and new jobs which are being created require
newer skill-sets.

The Indian IT-BPM Industry is increasingly looking at new skill-sets and subject
matter experts to continue on the evolution growth path. New job roles such as
cyber security, mobile app development, new user interfaces, social media, data
scientists, platform engineering are evolving, which is giving rise to a new breed

of domain experts.
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It is also indicated that with changing paradigms of talent deployment, re-skilling
of employees is becoming the key agenda for IT Industry. As per NASSCOM
many firms have already established dedicated programs to re-skill their existing
employees and the top companies have already re-skilled an average 50% of their
employee base.

Ministry of Electronics and Information Technology (MeitY) takes up several
capacity building activities to ensure availability of trained human resources for the
manufacturing and service sectors of Electronics and IT industry. Initiatives include
identifying gaps emerging from the formal sector and planning programmes in non-
formal and formal sectors for meeting these gaps. Various schemes/activities pertaining
to Human Resource Development for IT sector are as under:—

(1) Visvesvaraya Ph.D Scheme for Electronics and IT: This scheme provides
support for 3000 Ph.Ds (1000 Full Time and 2000 Part Time), to promote
innovation and development of new products. So far, a total of 1153 Ph.D
(970 full time + 183 part time) candidates have been enrolled at the institutes.

(i) Scheme of Financial Assistance for sectting up of Electronics and ICT
Academies: Under this scheme 07(Seven) Academies have been setup for
faculty/mentor development/up gradation to improve the employability of
the graduates/diploma holders. So far, 11,564 participants have been trained
under 308 Faculty Development Programs (FDPs).

(iii) Information Security Education and Awareness (ISEA) Project Phase-II:
This project aims at capacity building in Information Security, training of
Government personnel and creation of mass Information Security awareness.
So for, 27,344 candidates are under-going training/trained in various formal/
non-formal programs at 52 institutions, 4,457 Government officials have been
trained and 565 awareness workshops have been conducted covering 60,029
participants.

(iv) National Institute of Electronics and Information Technology (NIELIT), an
Autonomous Scientific Society under the administrative control of MeitY was
set up to carry out Human Resource Development and related activities in
the arca of Information, Electronics and Communications Technology (IECT).
NIELIT is engaged both in Formal and Non-Formal Education in the area
of IECT besides development of industry oriented quality education and
training programmes in the state-of-the-art areas through its own centres
located at 40 locations and 700+ accredited centres spread across the country.
NIELIT through its various courses have trained a cumulative 5,13,841
number of candidates and 2,72,438 candidates are certified from April, 2017
to November, 2017. Some of the areas taught include Big Data, Internet
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of Things, Artificial Intelligence, cyber security, cyber forensics, Machine
learning, e-Waste management, etc.

(v) Centre for Development of Advanced Computing (C-DAC) is the premier
R&D organization of the MeitY for carrying out R&D in IT, Electronics
and associated arcas. CDAC through its various courses has enrolled 3485
candidates and trained 2918 candidates from April, 2017 to August, 2017.
Some of the courses conducted by C-DAC include Practical Machine Learning
and Big Data Analytics Tools, Internet of Things, Artificial Intelligence and
Big Data Analytics, Cyber Security with Python (components of Machine
Learning, deep learning, Neural networks), Predictive Analytics and Text
Analytics, etc.

Illegal Aadhaar Enrolment Centres

87. PROF. M.V. RAJEEV GOWDA: Will the Minister of ELECTRONICS AND
INFORMATION TECHNOLOGY be pleased to state:

(a) the number of unauthorised Aadhaar enrolment Centres detected till December,
2017,

(b) whether Government has a mechanism to verify and audit Aadhaar enrolment

centres for misuse;
(c) if so, the details thereof, and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI K. J. ALPHONS): (a) Aadhaar enrolment
centres are run by the Registrars and Enrolment Agencies duly authorised by
UIDAI. As per Aadhaar architecture and design, enrolment can only be done
on the software provided by UIDAI and by the UIDAI certified and on-boarded
operators engaged by these authorised registrars and enrolment agencies. As such,
without such authorization, no enrolment centre can function. In case, these centres
or operators are found guilty of violation of prescribed processes and guidelines
or indulging in corrupt practices for enrolment etc., then suitable action is taken
against them, inter alia including blacklisting of operators, and financial disincentives
on enrolment agency running the centres.

(b) to (d) Yes, Sir. In accordance with Regulation 21(6), 23(6) and 26(2)
of Aadhaar (Enrolment and Update) Regulations, 2016, UIDAI conducts audit and
inspection of the enrolment centres for any irregularities or violation of laid down
processes and guidelines.



